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LOK SABHA
Alphabetical List of Members

A

Abdur Rashid, Bakshi

Kashmir).
Abdul Wahid, Shri T. (Vellore).
Achal Singh, Shri (Agra).
Achuthan, Shri R. (Mavelikara).
Akkamma Devi, Shrimati (Nilgiris).
Alagesan, Shri O. V. (Chingleput).
Alva, Shri A. Shankar (Mangalore).
Alva, Shri Joachim (Kanara).
Shri Peter Augustus

(Jammu and

Alvares,
(Panjim).

Aney, Dr. M. S. (Nagpur).
Anjanappa, Shri B. (Nellore).
Ankineedu, Shri Maganti (Gudivada).

Anthony, Shri Frank (Nominated—
Anglo-Indians).

Arunachalam, Shri N. (Ramanathapu-
ram).

Azad, Shri Bhagwat Jha (Bhagalpur).
B

Babunath Singh, Shri (Surguja).

Bade, Shri Ramchandra Vithal (Khar-
gone).

Badrudduja, Shri (Murshidabad).
Bagri, Shri Mani Ram (Hissar).
Bajaj, Shri Kamalnayan (Wardha).
Bakliwal, Shri Mohanlal (Drug).
Bal Krishna Singh, Shri (Chandanli).
Balakrishnan, Shri S. C. (Koilpatti).
Balmiki, Shri K. L. (Khurja).
Banerjee, Shri S. M. (Kanpur).
Banerji, Dr. R. (Bankura).
Barkataki, Shrimati
(Barpeta).
Barman, Shri P. C. (Cooch Behar).

Barrow, Shri A. E. T. (Nominated—
Anglo-Indians).

Renuka Devi

B—contd.

Barua, Shri Hem (Gauhati).
Shri Rajendranath (Jorhat).
Shri Panna Lal (Ganga-

Barua,
Barupal,
nagar).

Basant Kunwari, Shrimati (Kai-
sarganj).

Basappa, Shri C. R. (Tiptur).

Basumatari, Shri D. (Goalpara).

Baswant, Shri Sonubhai Dagadu

(Thana).
Bateshwar Singh, Shri (Giridih).
Berwa, Shri Onkar Lal (Kotah).
Besra, Shri Satyacharan (Dumka).
Bhagat, Shri Baliram (Shahabad).
Bhagavati, Shri Bijoy Chandra
(Darrang).
Bhakt Darshan, Shri (Garhwal),
Bhanja Deo, Shri Laxminarayan
(Keonjhar).
Bhanu Parkash Singh, Shri
garh).
Bhargava, Shri M. B. L. (Ajmer).
Bhatkar, Shri Laxmanrao Shrawanji
(Khamgaon).

(Raj-

Bhattacharya, Shri Dinen (Seram-
pore).

Bhattacharyya, Shri C. K. (Raiganj).

Bheel, Shri P. H. (Dohad).

Biren Dutta, Shri (Tripura West).

Birendra Bahadur Singh, Shri (Raj-
nandgaon).

Bist, Shri Jang Bahadur Singh
(Almora).
Borooah, Shri Prafulla Chandra
(Sibsagar).

Brahm Prakash, Shri (Outer Delhi).
Brajeshwar Prasad, Shri (Gaya).
Brij Basi Lal, Shri (Faizabad).



B—contd.
Brij Raj Singh, Shri (Bareilly).

Brij Raj Singh—Kotah, Shri (Jhala-
war).
Buta Singh, Shri (Moga).
C
Chakravartty, Shrimati Renu (Bar-
rackpore).

Chakraverti, Shri P. R. (Dhanbad).
Chanda, Shrimati Jyotsna (Cachar).
Chandak, Shri B. L. (Chindwara).

Chandrabhan Singh, Dr. (Bilaspur).

Chandrasekhar, Shrimati M. (Mayu-
ram).

Chandriki, Shri Jagannathrao Venka-
tarao (Raichur).

Chattar Singh, Shri (Chamba).
Chatterjee, Shri H. P. (Nabadwip).
Chatterjee, Shri N. C. (Burdwan).
Chaturvedi, Shri S. N. (Firozabad).

Chaudhry, Shri Chandramani Lal
(Mahua).
Chaudhuri, Shri Digambar Singh
(Mathura).

Chaudhuri, Shrimati Kamala (Hapur).
Chaudhuri, Shri Sachindra (Ghatal).

Chaudhuri, Shri  Tridib Kumar
(Berhampur).

Chavan, Shri D. R. (Karad)

Chavan, Shri Y. B. (Nasik).

Chavda, Shrimati Johraben (Banas-
kantha).

Chuni Lal, Shri (Ambala).

D

Dafle, Shri (Miraj).

Daji, Shri Homi F. (Indore).
Daljit Singh, Shri (Una).
Dandeker, Shri N. (Gonda).

Das, Dr. Mono Mohon (Ausgram).
Das, Shri Basanta Kumar (Contai).
Das, Shri Nayantara (Jamui).

Das, Shri Sudhansu Bhushan (Dia-
mond Harbour).

(ii)
D—contd.
Dasaratha Deb, Shri (Tripura East).
Dass, Shri C. (Tirupathi).
Deo, Shri P. K. (Kalahandi).

Deo, Shri Vijaya Bhushan Singh
(Raigarh).

Deo Bhanj, Shri P. C, (Bhubaneswar).
Desai, Shri Morarji (Surat).

Deshmukh, Dr. Panjabrao S. (Amra-
vati).

Deshmukh, Shri B. D. (Aurangabad).

Deshmukh, Shri Shivaji Rao Shankar
Rao (Parbhani).

Dey, Shri S. K. (Nagaur).
Dhaon, Shri B. K. (Lucknow).

Dharmalingam, Shri R. (Tiruvanna-
malai).

Dhuleshwar Meena, Shri (Udaipur).

Dighe, Shri Bhaskar Narayan
(Kolaba).

Dinesh Singh, Shri (Salon).
Dixit, Shri G. N. (Etawah).

Dorai, Shri Kasinatha (Aruppuk-
kottai).
Dubey, Shri Rajaram Giridharilal

(Bijapur North).
Dwivedi, Shri Mannoo Lal
pur).
Dwivedy, Shri Surendranath (Kendra-
para).

(Hamir-

Elayaperumal, Shri L. (Tirukoilur).
Elias, Shri Mohammad (Howrah).

Ering, Shri D. (Nominated—North
East Frontier Tract).

F
Firodia, Shri Motilal Kundanmal
(Ahmednagar).

G

Gaekwad, Shri Fatehsinhrao Pratab-
sinhrao (Baroda).

Gahmari, Shri Vishwanath Singh
(Ghazipur).

Gajraj Singh Rao, Shri (Gurgaon).

Ganapati Ram, Shri (Machhlishahr).



G—contd.
Gandhi, Shri V. B. (Bombay City
Central South).
Ganga Devi, Shrimati
ganj).
Gayatri Devi, Shrimati (Jaipur).
Ghosh, Shri Atulya (Asansol).
Ghosh, Shri N, R. (Jalpaiguri).
Ghosh, Shri P. K. (Ranchi East).
Ghyasuddin Ahmad, Shri (Dhubri).
Gokaran Prasad, Shri (Misrikh).

Goni, Shri Abdul Ghani (Jammu and
Kashmir).

Gopalan, Shri A. K. (Kasergod).

Gounder, Shri R. Muthu (Tiruppat-
tur).

Govind Das, Dr. (Jabalpur).

Gowd, Shri Veeranna (Bangalore).

Guha, Shri Arun Chandra (Barasat).

Gulshan, Shri 8Singh
(Bhatinda).

Gupta, Shri Badshah (Manipuri).

Gupta, Shri Indrajit (Calcutta South
West).

Gupta, Shri Kashi Ram (Alwar).

Gupta, Shri Priya (Katihar).

Gupta, Shri Shiv Charan
Sadar).

(Mohanlal-

Dhanna

(Delhi

Hajarnavis, Shri R. M. (Bhandara).
Hansda, Shri Subodh (Jhargram).

Hanumanthaiya, Shri K. (Bangalore
City).

Haq, Shri M. M. (Akola).

Harvani, Shri Ansar (Bisauli).

Hazarika, Shri J. N. (Dibrugarh).

Heda, Shri Harish Chandra (Nizama-
bad).

Mem Raj, Shri (Kangra).

Himatsingka, Shri Prabhu
(Godda).

Himmatsinhji, Shri (Kutch).
Hukam Singh, Sardar (Patiala).

Dayal

(i)
1

Imbichibava, Shri E. K. (Ponnani).
Igbal Singh, Shri (Ferozepore).
J

Jadhav, Shri Madhavrap Laxmanrao
(Malegaon).

Jadhav, Shri Tulshidas (Nanded).

Jagjivan Ram, Shri (Sasaram).

Jain, Shri A. P. (Tumkur).

Jaipal Singh, Shri (Ranchi West).

Jamir, Shri S. C. (Nominated—Naga-
land).

Jamunadevi, Shrimati (Jhabua).

Jayaraman, Shri A. (Wandiwash).

Jedhe, Shri Gulabrao Keshavrae
(Baramati).

Jena, Shri Kanhu Charan (Bhadrak).

Jha, Shri Yogendra (Madhubani).

Joshi, Shri Anand Chandra (Sidhi).

Joshi, Shrimati Subhadra (Balrame

pur).

Jyotishi, Shri Jwala Prasad (Sagar).
K

Kabir, Shri Humayun (Basirhat).

Kachhavaiya, Shri Hukam Chand

(Dewas).

Kadadi, Shri Madeppa Bandappa

(Sholapur).

Kajrolkar, Shri Narayan Sadoba

(Bombay City Central North).
Kakkar, Shri Gauri Shankar (Fateh-
pur).
Kamath, Shri Hari Vishnu (Hoshanga«
bad).
Kamble, Shri T. D. (Latur).
Kanakasabai, 8hri R. (Chidamba-
ram).
Kandappan, Shri S, (Tiruchengode).
Kannamwar, Shrimatj Tai (Chanda).

Kanungo, Shri Nityanand (Cuttack).

Kappen, Shri Cherian J. (Muvatte
puzha).

Kapur Singh, Sardar (Ludhiana).

Kar, Shri Prabhat (Hooghly).

Karni Singhji, Shri (Bikaner).



@iv)
K—contd.
Karuthiruman, Shri P. G. (Gobichetti-
palayam).
Kayal, Shri Paresh Nath (Joynagar).
Kedaria, Shri C. M. (Mandvi).
Keishing, Shri Rishang (Outer Mani-
pur).
Kesar Lal, Shri (Sawai Madhopur).
Khadilkar, Shri R. K. (Khed).
Khan, Dr. Purnendu Narsyan (Ulube-
ria).
Khan, Shri Osman Ali (Anantapur).
Khan, Shri Shahnawaz (Meerut).

Khanna, Shri Mehr Chand (New
Delhi).

Khanna, Shri Prem Kishan (Kaim-
ganj).

Kindar Lal, Shri (Hardoi).

Kisan Veer, Shri (Satara).

Kohar, Dr. Rajendra (Phulbani).

Kotoki, Shri Liladhar (Nowgong).

Koujalgi, Shri H. V. (Belgaum).

Koya, Shri C. H. Mohammad (Kozhi-
kode).

Kripa Shankar, Shri (Domariaganj).
Kripalani, Shri J. B. (Amroha).
Krishna, Shri M. R. (Paddapalli).

Krishnamachari, Shri T. T. (Tiru-
chendur).

Krishnapal Singh, Shri (Jalesar).
Kumaran, Shri M. K. (Chirayinkil).
Kunhan, Shri P, (Palghat).

Kureel, Shri Baij Nath
Barelli).

(Rae

L
Lahri Singh, Shri (Rohtak).
Lahtan Chaudhry, Shri (Saharsa).
Lakhan Dass, Shri (Shahjehanpur).
Lakhmu Bhawani, Shri (Bastar).
Lakshmikanthamma, Shrimati (Kham-
mam).
Lalit Sen, Shri (Mandi).
Laskar, Shri Nihar Ranjan (Karim-
ganj).
Laxmi Bai, Shrimati Sangem (Vica-
rabad).

" L—contd.

Laxmi Dass, Shri (Miryalguda).
Limaye, Shri Madhu (Monghyr).

Lohia, Dr. Ram Manohar (Farrukha-
bad).

Lonikar, Shri R. N. Yadav (Jalna).
M

Mahadeo Prasad, Shri (Bansgaon).

Mahadeva Prasad, Dr. (Maharajganj).

Mahananda, Shri Hrushikesh (Bolan-
gir).

Mahatab, Shri Hare Krushna (Angul).

Mahato, Shri Bhajahari (Purulia).

Mabhida, Shri Narendra Singh
(Anand).
Mahishi, Dr. Sarojini (Dharwar
North).

Maimoona Sultan, Shrimati (Bhopal).

Majithia, Shri Surjit Singh (Taren
Taran).

Malaichami, Shri M. (Periyakulam).
Malaviya, Shri Keshav Dev (Basti).

Malhotra, Shri Inder J. (Jammu and
Kashmir).

Malliah, Shri U. Srinivasa (Udipi).
Mallick, Shri Rama Chandra (Jaipur).
Manaen, Shri T. (Darjeeling).
Mandal, Dr. P, (Vishnupur).

Mandal, Shri Jiyalal (Khagaria).

Mandal, Shri Yamuna Prasad (Jai-
nagar).

Maniyangadan, Shri Mathew (Kotta-
yam).

Manoharan, Shri K. (Madras South).
Mantri, Shri Dwarkadas (Bhir).
Marandi, Shri Iswar (Rajmahal).
Maruthiah, Shri P. (Melur).

Masani, Shri M. R. (Rajkot).
Masuriya Din, Shri (Chail).
Matcharaju, Shri M, (Narasipatnam).
Mate, Shri Kure (Tikamgarh).
Mathur, Shri Harish Chandra (Jalore).
Mathur, Shri Shiv Charan (Bhilwara).
Maurya, Shri B. P, (Aligarh).



M—contd.

Mehdi, Shri S. Ahmad (Rampur).

‘Mehrotra, Shri Braj Behari (Bilhaur).

Mehta, Shri Jaswantraj (Pali).

‘Mehta, Shri Jashvantraj (Bhavnagar).

Melkote, Dr. G. S. (Hyderabad).

Mengi, Shri Gopal Datt (Jammu and
Kashmir).

Menon, Shri  Panampilli
(Mukundapuram).

Menon, Shri V. K. Krishna (Bombay
City North).

Minimata, Shrimati
(Baloda Bazar).

Mirza, Shri Bakar Ali (Warrangal).
‘Mishra, Shri Bibhuti (Motihari).
Mishra, Shri Bibudhendra (Puri).
Mishra, Shri Mathura Prasad (Begu-
sarai).
Misra, Dr. Udaikar (Jamshedpur).
Misra, Shri Mahesh Dutta (Khandwa).
Misra, Shri Shyam Dhar (Mirzapur).
Mohammad Yusuf, Shri (Siwan).
‘Mohan Swaroop, Shri (Pilibhit),
Mohanty, Shri Gokulananda (Bala-
sore).
‘Mohiuddin, Shri Ahmed (Secundera-
bad).
‘Mohsin, Shri F. H. (Dharwar South).
Morarka, Shri Radheyshyam Ram-
kumar (Jhunjhunu).
More, Shri Krishnaji
kanangle).

More, Shri
(Poona).

Muhammad Ismail, Shri (Manjeri).

Mukane, Shrj Yeshwantrap Martand-
rao (Bhiwandi).

Mukerjee, Shri H. N. (Calcutta Cen-
tral).

Govinda

Agamdas Guru

Laxman (Hat-

Shankarao Shantaram

Mukerjee, Shrimati Sharda (Ratna-
giri).
Munzni, Skri David (Lohardaga).

Murli Manohar, Shri (Bala).

Q)

M-—contd.

Murmu, Shri Sarkar (Balurghat).
Murthy. Shri B. S. (Amalapuram).
Murti, Shri M. S. (Anakapalle).

Musafir, Shri Gurmukh Singh (Amrit-
sar).

Muthiah, Shri P. (Tirunelveli).
Muzaffar Husain, Shri (Moradabad).

N

Naidu, Shri V. Govindasamy (Tiru-
vallur).

Naik, Shri D. J. (Panchmahals).

Naik, Shri Maheswar (Mayurbhanj).

Nair, Shri N. Sreekantan (Quilon).

Nair, Shri P. K. Vasudevan (Ambala-
puzha).

Nambiar, Shri Ananda (Tiruchira-
palli).
Nanda, Shri Gulzarilal (Sabarkhan-

tha).
Naskar, Shri P. S. (Mathurapur).
Nath Pai, Shri (Rajapur).
Nayak, Shri Mohan (Bhanjanagar).
Nayar, Dr. Sushila (Jhansi).
Nesamony, Shri A. (Nagercoil).
Nigam, Shrimati Savitri (Banda).’
Niranjan Lal, Shri (Nominated—
Andaman and Nicobar Islands).

o

Omkar Singh, Shri (Budaun).
Oza, Shri Ghanshyamlal (Surendra-
nagar).
4

Paliwal, Shri Tika Ram (Hindaun).

Pande, Shri Kashi Nath (Hata).

Pandey, Shri R. S. (Guna).

Pandey, Shri Sarjoo (Rasra).

Pandey, Shri Vishwa Nath (Salem-
pur).

Pandit, Shrimati

(Phulpur).

Panna Lal, Shri (Akbarpur).

Vijay Lakshmi



(vi)

P—contd.
Pant, Shri Krishan Chandra (Naini
Tal).

Paradhi, Shri Bholaram (Balaghat).
Paramasivan, Shri S. K. (Erode).
Parashar, Shri V, C. (Shivpuri).
Patel, Shri Chhotubhai M. (Broach).
Patel, Shri Man Sinh P. (Mehsana).
Patel, Shri Nanubhai N. (Bulsar).

Patel, Shri Purushottamdas R.
(Patan).

Patel, Shri Rajeshwar (Hajipur).

Patil, Shri Deorao Sheoram (Yeot-
mal).

Patil, Shri J. S. (Jalgaon).

Patil, Shri Madhaorao Bhagwantrao
(Ramtek).

Patil, Shri S, B. (Bijapur South).

Patil, Shri S. K. (Bombay City
South).

Patil, Shri T. A. (Osmanabad).
Patil, Shri V. T. (Kolhapur).

Patil, Shri Vasantrao Lakhagounda
(Chikodi).

Patnaik, Shri Baishnab Charan
(Dhenkanal).

Pattabhi Raman, Shri C. R. (Kumba-
konam).

Pattnayak,
pur).

Pillai, Shri P. S. Nataraja (Trivan-
drum).

Pottekkatt, Shri S. K. (Tellicherry).

Prabhakar, Shri Naval (Delhi—Karol
Bagh).

Pratap Singh, Shri (Sirmur).
Prithvi Raj, Shri (Dausa).
Puri, Shri D. D. (Kaithal).

Shri Kishen (Sambal-

Raghavan, Shri A. V. (Badagara).
Raghunath Singh, Shri (Varanasi).
Raghuramaiah, Shri K. (Guntur).
Rai, Shrimati Sahodra Bai (Damoh).
Raj Bahadur, Shri (Bharatpur).

R—contd.
Raja, Shri C. R. (Junagadh).
Rajaram, Shri K. (Krishnagiri).
Rajdeo Singh, Shri (Jaunpur).
Raju, Shri D. Balarama (Narasapur).
Raju, Dr. D. S. (Rajahmundry).
Rajyalaxmi, Shrimati Lalita (Auran-
gabad).
Ram, Shri T. (Sonbarsa).
Ram Sewak, Shri (Jalaun).
Ram Singh, Shri (Bahraich).
Ram Subhag Singh, Dr.
ganj).
Ram Swarup, Shri (Robertsganj).
Ramabadran, Shri T. D. (Cuddalore).

Ramakrishnan, Shri P. R. (Coimba-
tore).

Ramanathan Chettiar, Shri R. (Karur).
Ramaswamy, Shri S. V. (Salem).
Ramaswamy, Shri V. K. (Namakkal).
Ramdhani Das, Shri (Nawada).
Rameshwaranand, Shri (Karnal).

(Bikram-

Rampure, Shri Mahadevappa (Gul-
barga).
Ramshekhar Prasad Singh, Shri
(Chapra).

Rananjai Singh, Shri (Musafirkhana).

Rane, Shri Shivram Rango (Bul-
dana).

Ranga, Shri N. G. (Chittoor).

Ranga Rao, Shri R. V. G. K. (Chee-
purupalli).

Ranjit Singh, Shri (Sangrur).

Rao, Shri Jaganatha (Nowrangpur).

Rao, Dr. K. L. (Vijayawada).

Rao, Shri J. B. Muthyal (Mahbub-
nagar).

Rao, Shri J. Rameshwar (Gadwal).

Rao, Shri M. Thirumala (Kakinada).

Rao, Shri P. Hanumanth (Medak).

Rao, Shri Rajagopala (Srikakulam).

Rao, Shri Ramapathi (Karimnagar).

Rao, Shri S. V. Krishnamoorthy
(Shimoga).



R—contd.

Rattan Lal, Shri (Banswara).
Raut, Shri Bhola (Bettiah).

Rawandale, Shri Chudaman Ananda
(Dhulia).

Ray, Shrimati Renuka (Malda).
Reddi, Dr. B. Gopala (Kavali).

Reddi, Shri
gonda).

. Reddiar, Shri R, V. (Tindivanam).

Reddy, Shri C. L. Narasimha (Rajam-
pet).

Reddy, Shri G. Narayan (Adilabad).
Reddy, Shri G. Yallamanda (Marka-
pur).
Reddy, Shri
(Hindupur).
Reddy, Shri Y. Eswara (Cuddapah).
Reddy, Shrimati Yashoda (Kurnool).
Roy, Dr. Saradish (Katwa).
Roy, Shri Biswanath (Deoria).

Ravi Narayan (Nal-

K. V. Ramakrishna

S

Sadhu Ram, Shri (Phillaur).

Saha, Dr. Sisir Kumar (Birbhum).

Sahu, Shri Rameshwar (Rosera).

Saigal, Shri Amar Singh (Janjgir).

Samanta, Shri S. C. (Tamluk).

Samnani, Shri Nazir Hussain (Jammu
and Kashmir).

Sanji Rupji, Shri (Nominated—Dadra
and Nagar Haveli).

Saraf, Shri Sham Lal (Jammu and
Kashmir).

Sarma, Shri A. T. (Chatrapur).

Satyabhama Devi, Shrimati (Jahana-
bad).

Satyanarayana,
vathipuram).

Scindia, Shrimati Vijaya Raje (Gwa-
lior).

Sen, Dr. Ranen (Calcutta—East).

Sen, Shri Asoke K. (Calcutta—North
West).

Shri Biddika (Par-

(vid)

S—contd.

Sen, Shri Phani Gopal (Purnea).
Seth, Shri Bishanchander (Etah).
Sezhiyan, Shri Era (Perambalur),

Shah, Shri Manabendra (Tehri Garh-
wal).

Shah, Shri Manubhai (Jamnagar).
Shah, Shrimati Jayaben (Amreli).
Shakuntala Devi, Shrimati (Banka).

Sham Nath, Shri (Delhi—Chandni
Chowk).

Shankaraiya, Shri M. (Mysore).
Sharma, Shri Anant Prasad (Buxar).

Sharma, Shri Diwan Chand (Gurdas-
pur).

Sharma, Shri K. C. (Sardhana).

Shashank Manjari, Shrimati (Pala-
mau).

Shashi Ranjan, Shri (Pupri).

Shastri, Shri Lal Bahadur (Allaha-

bad).
Shastri, Shri Prakash Vir (Bijnor).

Shastri, Shri Rama Nand (Ramasane-
highat).

Sheo Narain, Shri (Bansi).

Shinde, Shri Annasaheb (Kopargeon).
Shinkre, Shri M. P. (Marmagoa).
Shivananjappa, Shri M. K. (Mandya).

Shree Narayan Das, Shri (Dar-
bhanga).

Shukla, Shri Vidya Charan (Maha-
samund).

Shyam Kumari Devi, Shrimati (Rai-
pur).

Siddananjappa, Shri H. (Hassan).
Siddhanti, Shri  Jagdev  Singh
(Jhajhar).

Siddiah, Shri S. M. (Chamaraja-
nagar).

Sidheswar Prasad, Shri (Nalanda).

Singh, Dr. Basant Narain (Hazari-
bagh).

Singh, Shri Ajit Pratap (Pratapgarh).

Singh, Shri Digvijaya Narain (Muzaf-
farpur).

Singh, Shri Jai Bahadur (Ghosi).



S—contd.

-Singh, Shri Krishna Kanta (Maha-
rajganj).
Singh, Shri S. T. (Inner Manipur),

Singh, Shri Yuvraj Dutta (Shaha-
bad).

Singha, Shri Govinda Kumar (Mid-
napore).

Singha, Shri
dergarh).

Singhvi, Dr. L. M. (Jodhpur).
Sinha, Shrimati Ramdulari (Patna).

Yagnya Narain (Sun-
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The Lok Sabha met at fifteen
minutes past Twelve of the
Clock.

[MR. SPEAKER in the Chair)
MEMBER SWORN

Mr. Speaker: Secretary may call
out the name of the Member who
has come to make and subscribe the
oath or affirmation under the Cons-
titution.

Secretary: Shrimati
Maretrao Kannamwar.

Mr. Speaker: The Minister of Par-
liamentary Affairs may introduce the
Member to the House.

The Minister of Communications
ang Parliamentary Affairs (Shri Sat-
ya Narayan Sinha: Sir, I have great
pleasure in introducing to you and
through you to the House Shrimati
Gop:katai Maretrao Kannamwar who
has been returned to Lok Sabha from
Chanda constituency of Maharash-
tra in the vacancy caused by the
resignation of Shri Lal Shamshah.

Sh-imati Gopikatai Maretrao
Kannamwar (Chanda)

Gopikatai

12.16 hrs.
OBITUARY REFERENCES

Mr. Speaker: 1 have to inform the
House of the sad demise of three of
our friends, namely, Shri E Madhu-
sudan Rao, Shri Badri Datt Pande
and Sardar Pratap Singh Kairon.

Shri E. Madhusudan Rao was a
sitting Member of this House from

2.

Mahbubabad constituency of Andhra
Pradesh. He wag also Member of the
Seconq Lok Sabha. He passed away
at Warangal on the 29th December.
1964 at the age of 47.

Shri Badri Datt Pande was a Mem-
ber of the Central Legislative As-
sembly during the years 1937—46
and also of the First Lok Sabha du-
ring the years 1955—1957. He passed
away at Almora on the 13th January,
1965 at the age of 83.

Sardar Pratap Singh Kairon was
a Member of the Constituent Assem-
bly of India during the years 1946—
47. He was assassinated on the 6th
February, 1965 while he was travel-
ling in a car from Delhi to his native
place. He had participateq in the
freedom struggle and had served the
State of Punjab as a Member of the
Legislature first, then as a Minister
and then as the Chief Minister.

Would any other Member like to
make a brief reference? Last time-
1 had promised that if a brief refer-
ence is to be made, it could be made.
No.

We deeply mourn the loss of these
friends and 1 am sure the House will
join me in conveying our condolen-
ces to the bereaved families.

The House may stand in silence for
a short while to express itz sorrow.

The Members then stood in silence
for a short while,

12.17 hrs.
PRESIDENT'S ADDRESS

Mr. Speaker: Secretary to lay on
the Table a copy of the President’s
Address to both Houses of Parlia-
ment assembled together on the 17th
February, 1965.
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Shri Hari Vishnu Kamath (Hosh-
angabad): Before you proceed to the
day’s business, may I on points of
procedure seek guidance from you,
and I request you to illumine what in
my mind is dark at the moment?

Mr, Speaker: Could he wait for a
little while more? The Secretary
may first lay on the Table a copy of
the President’ Address.

Shri Hari Vishnu Kamath:
day’s business starts now.

Shri Kapur Singh (Ludhiana): He
is in the dark. He must be helped.

The

Mr. Speaker: He will
to lay it on the Table.

Shri Hari Vishnu Kamath: I will
await your pleasure,

allow him

Secretary: I lay on the Table a
.copy of the President’s Address to
both Houses of Parliament assembled
together on the 17th February, 1965.

THE ADDRESS

The President: Members of Parlia-
ment, 1 welcome you once again to
your labours in a new session of
Parliament.

2. During the year which has just
ended the nation went through its
severest irial in recent years when
the people lost their beloved leader
Shri Jawaharlal Nehru, their friend,
philosopher and guide. There were
other stresses and strains also. We
were greatly distressed by the serious
loss of life and property unfortunate-
ly caused in South India by unprece-
dented cyclonic conditions. Relief
measures were promptly taken. Some
of our difficulties continue and we
have to face them with courage and
determination. At the same time the
country has made significant progress
in many directions.

3. Looking back on the past twelve
months, notice can be taken of seve-
ral achievements which should ins-
pire hope and confidence. National
income had increased at the rate of

only 25 per cent. per annum during

4

the first two years of the Third Plan.
In 1963-64, which an increase of 92
per cent in industrial output, the
figure rose to 4.3 per cent. An in-
crease of about 8 per cent in indus-
trial production is expected during
the current year.

4. Many public
ings in

sector undertak-
which heavy investments
have been made during the Third
Plan, have commenced production.
They include the Heavy Engineering
Plant at Ranchi, the Mining Machin-
ery Plant at Durgapur, the Refinery
at Barauni and the Machine Tuol
Factories at Pinjore and Kalamasseri.
Although production in some of these
establishments is still at a pilot stage,
we can look forwarda to a steady in-
crease in their contribution to our
economic development in the years
to come.

5. In power and transporl. the coun-
try has been making steady progress.
The number of electrified villages
has gone up from 4,000 at the begin-
ning of the First Plan to nearly
40,000. Power generation by the end
of the Third Plan is expected to
amount to 11.7 million k.w. as against
5.6 million k.w. at the end of the
Second Plan. Shipping tonnage at
about 1.4 million GRT has already
exceeded the Third Plan target.
Railways have adequate capacity to
meet our current needs and further
development is in progress.

6. New oil discoveries were made
in Gujarat and Assam and India has
secured rights of exploration in the
off shore islands of Iran. New and
workable deposits of uranium have
been found and our reserves of ura-
nium are substantial. A Plutonium
Plant, entirely designed and built by
the scientists and engineers of the
Trombay Establishment is now in
operation. The construction of Ato-
mic Power Stations at Tarapur and
Rana Partap Sagar has commenced.
The use of atomic energy for peace-
ful purposes will steadilv expand in
the future based increasingly on in-
digenous supplies. technology and
research.
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7. Another significant feature has
been the greater availability of cer-
tain consumer goods of interest to the
common man. The production of
mill-made cloth alone rose by another
210 million meters in 1964.

8. As you are aware, the produc-
tion of foodgrains did not show any
appreciable increase during the three
preceding years. In a number of
States the availability of foodgrains
became inadequate and there were
periods of deep anxiety. To meet
the situation the import of foodgrains
was increased and other measures
were taken to ensure as equitable a
distribution of the available supplies
as possible. There has recently been
some easing of the situation and food
prices have registered some decrease.
Government are keeping a close
watch on the situation and they pro-
pose shortly to review the food distri-
bution poliey.

9. Apart from the measures adopted
to deal with the food problem that
emerged in recent months, a long
term policy of increasing food pro-
duction has been adopted. A number
of steps have already been taken and
some are in the process of implemen-
tation. The farmer has been assured
of minimum prices which have been
fixed at economic levels and an Agri-
cultural Prices Commission has been
set up to keep the situation under
constant review. Special attention is
being given to the timely supply of
fertilizers and other requirements to
the farmer. Quick maturing minor
irrigation schemes will be implemen-
ted on a priority basis,

10. We are beginning this year with
the biggest Kharif harvest on record.
The Rabi crop also is expected to be
appreciably better than in previous
years. With these favourable trends
and the efforts being made to increase
production, our Government are tak-
ing all possible steps to achieve long
term stability in agricultural prices.
To guard against all eventualities,
however, a programme of building up
bufler stocks in the country out of
domestic production and imports has
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been formulated. The Food Corpo-
ration, which has been set up in the
public  sector, will help to ensure
orderly marketing and check anti-
social trends in the trading commu-
nity.

11. In the industrial sector, al-
though our past record is an impres-
sive one, a fresh momentum 1s re-
quired. This is necessary not only
in the interest of stability of prices,
but even more for accelerated
growth,

12. While higher production is the
best answer to the threat of inflation,
the monetary pressures on the price
level and on our externa] payments
cannot be ignored. Part of this pres-
sure comes from unaccounted and
undisclosed money. Stringent mea-
sures are being taken to unearth such
money and there can be no relenting
in this effort. At the same time,
those who are prepared to mend theit
ways and make a full disclosure of
their illegal earnings, should be
encouraged to do so.

13. Further, our Government have
already announced that there will be
no more deficit financing. This will
necessitate curtailment of public ex-
penditure, The expansion of bank
credits will also have to be kept in
check. A tighter monetary discipline
is essential not only to achieve stabi-
lity of prices but also to secure a
better balance between our imports
and exports.

14. In recent months, Government
have had to make substantially large
repayments of loans and interest and
also to pay large amounts for imports.
Thig has led to a decline in our re-
serves of foreign exchange despite an
increase of nearly 50 crores of rupees
in our export earnings during 1964.
Measurés for remedying the situation
are being considered by Government.

15. We are now engaged in the for-
mulation of the country's Fourth Five
Year Plan. This will be a crucial
task. It will cover a vital period. A
memorandum on the Plan has been
considered by the National Develop-
ment Council and has been laid on
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the Table of Parliament. The most
important objective of the Fourth Five
Year Plan would be a substantially
higher rate ot growth with the most
effective utilisation of resources. For
this task, the Government propose to
strengthen the machinery of planning.
Emphasis in the Plan will be on agri-

culture, a balanced development
of hcavy and other induslries, crea-
tion of large employment oppor-
tunities, advancement of the

rural scctor and narrowing down of
social and economic disparities.
Special attention is proposed to be
given to schemeg which will mature
quickly. We have to aim at a mini-
mum level of living for every family
in this vast country. The implemen-

tation of such a Plan will need a
dedicated and sacrificial response
from all sections of society. 1 am

sure such a response will be forth-
coming under your guidance.

16. Public sector projects will be
implemented with greater speed and
they will be designed to give quick
returns to the community in the shape
of production and profits. Advance
action in respect of many Fourth Plan
projects will be taken in the course
of this year. To meet shortages in
the supply of cement, a Corporation
for the production of cement has
been set up in the public sector. The
role of the private sector in the
Fourth Plan will also be important
It will be Government’s endeavour
to provide reasonable facilities to the
private sector to enable it to fulfil jts
assigned role efficiently and effective-
ly.

17. The importance of accelerating
the rate of growth in both agriculture
and industry is heavily underlined by
the increase in our population. Bet-
ween 1951 and 1961, the population of
the country increased from 360 million
to 440 million. At the present rate
of growth the population will be
490 million by the end of the Third
Plan and 550 million by the end of
the Fourth Plan. Family Planning
has become an urgent necessitv for
the nation. An integrated family
planning service, involving family

FEBRUARY 17, 1965

President’s Address 8
planning and maternity and child
welfare measures, has been evolved.
About 12,000 Family Planning Cen-
tres have already been set up.

18. Sound planning is
important. It is, however, the result
that matters so far as the common
man is concerned and results can be
obtained in a satisfactory manner only
if the administrative machinery for
the implementation of plans and poli-
cies functions with efficiency, speed
and integrity. Improvement of the
administrative machinery will, there-
fore, be one of the principal objectives
of Government’s endeavours.

extremely

18. The Government are conscious
of the need to expand and improve
the social services, particularly for
the Scheduled Castes and Scheduled
Tribes. An Educational Commission
has been set up to advise the Govern-
ment on the national pattern of educa-
tion at different stages. Steps are be-
ing taken to expand the housing
programme through allotment of more
funds and by co-ordinated action for
which Housing Boards are being
set up. It is also proposed to make
land available at reasonable rates to
lower income groups.

20. Our Government attach the
greatest importance to the maintenance
of industrial peace through the code of
discipline and through the various in-
struments of negotiation, conciliation
and adjudication which exist. Fullest
attention is also being paid to measures
to promote labour welfare by setting
up new Wage Boards for industries
and deciding on the recommendations
of the Bonus Commussion, and by the
establishment of consumer co-opera-
tives and fair price shops in industrial
establishments and the expansion of
the workers’ education programme. It
is unfortunate that industrial relations
in certain sectors during 1964 were
somewhat disturbed. It is our Gov-
ernment’s earnest hope that both em-
plovers and emplovees will recognise
the supreme importance of maximising
output by working together with a
sense of national purpose.

21. We are greatly distressed by the
cvents in South India. We deplore the
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acts of violence which have occurred
and extend our deep sympathy to those
who have suifered. Doubts about the
language issue seem to have agitated
the minds of the people there. We
wish to staie cacegorically that the
assurances given by the late Shn
Jawanarlal Nehru and re-affirmed by
our Prime Minister will be carried out
without qualification and reservation.
This 1s essential for the unity of the
coun.ry. While Hindi is the official
language of the Union, English will
<coniinue to be an associate official
language. This will coniinue as long
as the non-Hindi speaking pcople re-
quire it. We earnestly hope that this
will allay the apprehensions of the
people and lead them to return to their
normal work. Members of Parliament
will no doubt consider this whole
policy which has been affirmed and re-
affirmed ofien, in all its aspects, legal,
adminisirative and executive, The
Chief Ministers will be meeting at an
<carly date to consider the situation,

22. The Chinese thrcat on our Nor-
thern borders continues unabated. To
strengthen our defences, a Five-Year
Defence Plan covering the years 1964
10 1969 1s being implemented, New
Divisions are being raised and equipp-
ed according to schedule. The output
of Ordnance Factories last year was
nearly double of what it was three
years ago. Our Air Force is being ex-
panded to provide better protection
againsi hosiile air attacks and ground
and logistical support to our troops.
Steps 10 strengthen our Naval defences
have also been initiated,

23. The increase in defence expendi-
ture imposes an additional burden on
the community and diverts our re-
sources from development. We are
not engaged in an arms race with any
country. At the same time, we are
determined to be strong enough to
repel any attack on our borders,

24. The explosion of a nuclear de-
vice by China has shocked peace-
loving people all over the world. An-
other explosion in China may not be
far off. We have decided that despite
this development we shall not embark
on the manufacture of atomic wea-
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puns. We shall, instead, continue to
strive for international understanding
which will eiiminate the threat of nuc-
lear war.

25. Our relations with couniries
near and far, large and small, in the
East and in the Wesi, conuinue to be
friendly. Oniy China continues to
adopt a hoslile attitude. There has al-
so been unfortunately no improve-
ment in our relations with Pakistan.

26. Non-alignment and co-existence
remain the essential planks of our
foreign policy. We have always firm-
ly believed that peace is essential for
the progress of mankind. It is even
more necessary for the developing
nations of the world who have to
tackie enormous probiems. For these
reasons and because of our natural in-
terest in our neighbourhood, we have
felt greatly concerned over the recent
events in South-east Asia. Our Gov-
ernment have suggested that g Geneva
type conference should be held early,
to arrest the dangerous trends which
have been developing in Vietnam, in
particular, go that a political solution
to the problem can be found. We are
also in touch with friendly countries
in regard to this matter.

27. The election of Mr. Harold
Wilson as the Prime Minister of the
United Kingdom, of Mr. Kosygin as
the Chairman of the Council of Mini-
sters of the U.S.S.R. and of Mr, John-
son as the President of the U.S.A.
have been significant events. All the
three leaders are old friends of India.
For the first time, a French Prime
Minister has visited India and under-
standing between the two countries
has grown as a result. The visits to
our country of the Prime Minister of
Ceylon, the Chairman of the Revolu-
tionary Council of Burma, the King of
Bhutan, Their Majestics the King and
Queen and the Foreign Minister of
Nepal bear testimony to the growth of
friendship between India and her
neighbours We have also had the
privilege of welcoming Their Majesties
the King and Queen of Belgium, the
President of the Republic of Iraq the
President of the Supreme Council for
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the Armed Forces of the Republic of
Sudan, the President of Finland, the
Prime Minister of Singapore, the
Crown Prince and Prime Minister of
Kuwait and the Premier of Mauritius.

28. Special mention has also to be
made of the visit of His Holiness Pope
Paul VI who came to Bombay in Dcc-
ember, 1964 to participate in the
Eucharistic Congress. In the spirit of
our traditions, people belonging to all
religions gave him a rousing reception
during his short stay in the country.

29. As a nation fundamentally op-
posed to colonialism, we have rejoiced
in the emergence of Malawi, Malta
and Zambia as sovereign countries.
Tomorrow, the Gambia will be a wel-
come addition to this list,

30. During the past year, I paid
State visits to the U.S.S.R. and Eire.
The warm reception I had in both
these countries was an ample tribute
to the goodwill that exists for India
and her people in these countries,

31. The Prime Minister led the
Indian delegation to the Conference
of Non-aligned Nations at Cario. A
fundamental unity and similarity of
approach manifested itself in the Con-
ference and gave overwhelming evi-
dence of the continuing validity and
relevance of the policy of non-align-
ment.

32. Twenty-two Bills are already
before the Parliament for your consi-
deration. Among the new Bills
which the Government propose to in-
troduce during the year, are the fol-
lowing: —

(i) The Payment of Bonus Bill

(ii) The Factories (Amendment)
BillL

(iii) The Import and Export Con-
trol (Amendment) Bill.

(iv) The Indian Tarif (Amend-
ment) Bill.

(v) The All-India Handloom
Board Bill.

(vi) The Seamen’s Provident Fund
Bill,
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(vii) The Rice Miiling Industry

(Regulation) Amendment Bill.
(viii) The Patents Bill.

(ix) The Income Tax (Amend-

ment) Bill.

33. A statement of the estimated
receipts and expenditure of the Gov-
ernment of India for the financial year
1985-66 will be laid before you.

34. Members of Parliament, you
have a full and strenuous programme
ahead of you. The development of a
prosperous socialist society and the
expansion of friendly co-operation
with other nations of the world remain
the basis of our policies. Our objec-
tives are known and our goals are
clear. To their attainment you have
to guide the nation with unflinching
faith and firm resolve.

gfiyaryor

ey - HEz & FFEww, A9
¥ v ufedve & FENT INT ¥
faw ow arT &7 & wg qEwT @EE
FTE N

2. T & ¥ W | wwTA FwT
2, 38N guT AW THET F oF OHr
o ¥ 70 AN fred o awt § qay
s s mawdr 1 SHaT A WO
QR AAT A AT AEE T AT
fear; & «nit & frar, awiaas s
TI-gTWE T | R HATET WO
ager d Ffsargal S ATHAT FTAT 970
afow Wi # wwagd gEE & Fow
s T wr & o W g g, Sed
FH T W UZAT | AFEAT AT
IqE qEE FW@ AT gEIT EHA
v W g9 ¥ sfomear & fomer
AFEaT g fowa Wi S & A
A Y WE qESE gEIe WX
3% femst # weeaqer s £ ¢ o

3. fred TE T W wR ™
F7 T A gw A fe & ga ¥
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& forfty s s g€ & o gk
o 9T favam &1 g7 F@ ¥
G aoET F qgy  ast F U=
Y gTaEAT a7 2. 5 gfqwa qfa ad
FY TG AT | 1963-64 F MAfTH
JeaEA ¥ 9. 2 sfama #Y Iz AN ¥
AT FT FWIAY F HiFHZ T@I
4.3 fma U T ad F R
¥ genfr® Sered # sw 8 wfawrT
aF & T A A o &

4 @D e & A J afews
q9z7 & foa agr & iyt & Wy
wrar & g e I ganaA
e g mr g T owfiw § o
A S weEEn, g
FT TAF AW FT FOLET, T T
AT s wETET AT faee qur
FATATRL & AU HATA F FTC>T
FifE T & 3o wfresmt § gamaw
o) srifes @ g @Y 3, fee Y Zw
ag W FX g5 & f& W ae awt
¥ @ FeEE! ¥ gAR wifw fawm §
gegrgar it

5. faoreft oix oftage & da &
gaTT A faax wfa s @ o
T QYo & e & o it Y faoret
Q wf Y 34T =\ 4,000 ;WA
Ag AT FT AT 40,000 & TE ¥
S0 droraT & ww § fao ¥ I
F HAT 56 W@ fEAATE oY, GEY
oTET A I g Aad A ¥
O A% AZATHT 117 A9 fHeae
& @ | I F JFIT FT T
T 14 9T W ForeT T g/
AT § N A AT & o ¥ wiws
g1 WA gl W A T
O T F F.9 v § o we
T fasw & @ &0

6. AT WY WA i 3w Y A
A riivw frfa ¥
et fidi & AW @y ¥ wfow

faer o & 1 gifraw & AU Wiz gwEnl
wITT fay & oY gan? qw pifaw &
w15 7% frad € | oF < i
I & T | T wfasse ¥ dm-
fret ol hfrad 3 & v feamer
Fare farar st 5@ @ fear @) Ay
5T U J9T9 qET § qeEy fasree}
TATH FT FT7 € A wEr § ) wifager
e A qft ¥ Ao ol wfer &
s wirss & favaw s@ar s
ot gz wfuwfvs 3w & o 09,
2 & & aFAEr WA W AT 9%
smutfea @R

7. @& X TgAqy a9 ¥ gL
f& W wrEd & &9 AT A &g
F v wfus wmar & faax i &1
1934 ¥ {9 & ®IT &7 J9TET 2100
I #YzT AT q@ g |

8. ar fx sowt maa g, fagd
9 a9t § @ra-ATd & veTRA F
1§ o gy Y g€ 1 G TTea)
¥ wrg-amd ® A g€ s AT
g farr A frgfa sewa g€
w feafs 71 q@a #77 & fam
gL & A gra-Araw wmg A€
A AF 9@ TF T faAd  qAd
wiAwy #71, 7gi a% & anfya faamw
frar ot a8 1 g €t 7 frafw
A ®g T ogw g W
- &Y Y # O g frd §
PR QA 9T 497 W@ g ¢ W7
Ia% T § fF fAwz wiaeg ¥ ama-
art & fagoor Y Afy v e &
fwc fear ag

9. TN & WA ¥ WA *Y avAer
N AN g I @ gE O, 9w
g ¥ & fam o 3w feg
ITH GATAT ATI-{THYT £T ITH 1317 &
fog ow S R N Afrgrrt ak 2y
w ww gy @ @ oW I®
g o vo qx WA 7@ W )
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fram #1 cg wmaEA A femm T @ fw
Fhe oF fafmg ra AT fra &
I w1 & wifeF @3 97 faa w3
frat g Fra ) fafa w1 faae
oo &7 A & fAu oF gfe e
FHwe frosa a2 femman &) waw
wfamam e ¢ F fqFam
1 WY X TQEAE @ faw @@
T IEF T wrEvaERAE T A 'E
safagwar & smare 97 0@ grey fa=rd
AT 9T wwe feqn smom R &
afromm st e |F

10. W &9 F wE # € 70w
w1 T T e gt § H A
gt @ 1w ¢, fred ast &Y wdwn
Y @ G W FTH =8 gy
TR WA feafEl # 3wy g W)
qZEAT A FF & fow M wiferw F 0
@ ¢, 3% o ¥ W@ T gATY T
FTA-NY ¥ Ao #7 Kyt F FEog@
& frawar @A & fu ad §wg u
FTE@E e feR W graw & d@wa
afcorrt Y e ¥ @ %, A A &=
T R W 1 gE ane § 8 ea
(FHT) WER TR W wER GO
w< foar a1 ofedw d¥T A WY
% FTarwd warfya fear mm @, o=
¥ gare  Fo-eTaedr giafraa @@
o ) 7T # awme-fade wTe-
areat #Y OFA A gErEan fade

11. S & ¥ gEife g
fawen ford w=er @7 &, fo W 3a
a7 fa¥ ¥ afawiea s 1 wEwaEar
) Ug T ¥ o v fa s &
fau & wmawas 2, afer wfire Iamew
& fou

12. qEIEERT & gAX W A
s ufew SaeT =T Y, 5T 9
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A ¥ |\ 97 I & @ A AR
fa3wi & wodT RN ¥ ww FY Wy
g AGHAT AL FT wFT | %9
HWT ¥ 7 TqE OF O § Io4W gAT §
St & # A9 frmm s soA 9w
Foiifaam T gl @R ¥
U4 FT 94T T & fAQ 3] 71 a7
a1 78 & AT Tw wifuw ¥ W der Ady
A AT FFAT 1 WG @, IT AW Y
sreaTe fear s afgn O @9 wE
9T AT F dA § 0] F ¥ s
# L FATE F AT F qh e A
1 dare &

13. T9F GATET, AT q<HT T8
SIguT o7y f wX g § fr e far
sy (Efwefae wem famr) 78
ElLOI ST CERE L CE U o
fafrae w7 ¥ fagew &= @ o
% wu & fawa< w1 o Qe Qg
et ¥ feaar A & fAw g w4
HANTET F1 33 I & A€ ¥ G,
afer ag o I ¢ fr gt wmaE W1
frafa & sfaa dgem s <@

14. T & Wl ¥, a@FE W
W AR AW T GIEE ¥ OFT A
AR waE e gu e & g6 ¥ §T
¥ aga a9 W GHE @ T
ga faReit wgr a1 § = oo W,
Teife 1964 & W ¥ g faal
g o awe gf, aw foew & &y
TAAT WA 50 FAT TC gfus o9
@ feafs 1 gErd & 39l R TR
faame % @

15. ¥9 9% g9 I A Iy
qaafy YT AT R H AT g & +
TE 0 WEATw ¥ g o T ad
Tk fau favraw @FF 1 W QteET
¥ Hag wF WA ) awE faww
qftwg faat X I § W@ "6
oew o @ femr mn g1 A 99-
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affy dvom #1 Fad wfuw wEeEqe
IeW FM—IqrEd #r afq @@

¥ AR T WA
T AT F ga F 49 ®AT,

:ﬁ'{muﬁmg’?mrﬁafn%sxmi R I QAT ¥R IR 55

FET | W W F 0 a@R Q-
da #1453 w0 & AR R @
W AT § g-arE), W Wi ay
Iumi & wgfea faem, T & wfy
SATET SWIT &Y A e wi -
fo% qur ofes waT fem 9T I
feqr s | QY QST g7 faw
ga @ Jom 1 faAd TS
It aTeA wTq | X dwATag & fe e
fawrer 2w & g o & @A -EA
% g @y AN A e
T A X s &7 & fav ag
IEQ o gww AT g A gEder
AR @ & W ¥ W 8T qW
favam ¢ f& " w1 wniedA 9@
IAAT WOAT WAWT F|AT AT |

16 7% dRT #  grEeETe)
A A § w fear oo W W
T f& @& gfomm Iara Wik aw
F €9 ¥ A99T & GTAA ALY WOQ | WY
e #Y & e ) W oAy
¥ &Y wfiw wriaf wE & & oot
e = gT FW & fag
ofewr® oo ¥ @16z & IQEA FT
sty woife w2 far mar §
S qeaT # uTEaT & W W W
HEEQU ERMT | §TEIR W @ w7
e w9 R owgaz dRT B et
watfae gfawd & I aifs ag wo
FIH 98 W FTAC TOF 3 FT g% |

17. 0 %Y qAeq § 9fg 17 %
FITE & AT wWE DA 0 &
¥ SO ¥ TR AN R g
SEAF T 1 1951 WX 1961
F g W FT AAEEAT 36 FUT Y
44 0T @ 7 AR WR @ WK

F0¥ g ety g & foq agagr
waws ¢ & ofar @fw @

12,000 sfa fram &= @@
a1 ™
18. &% T IR A a@Ga

® T ffam & www ST W
G WR T I3ew & waA-fwior
o wqftg fag wm wE oww

20. AT §7HIT T® T &1
g Agew = g f& wvenat @ wify
T g M gm am & fay s,
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RN W 9 GEA & I9H
agdi  FFmfaarag o wogd &
FTT F ITMAT T A @ eqvA feaw
ArZrg | €6 33w § gavn & fag
qAZA &g wgw fFY o WE,
Fag FAMA A fawriat § g
9T Ay fkq 90 g §, FREEi &
IumFT qgF gfafaar @i Sfam
qF ® AT @A A0 gy § qqr
g7 foan Frasa &1 famre fEar
AR AT g A g
1964 F ATA § B A% W
mafes dag farg am o gETd
FIFTH I8 weaw § 5 wfas w7
793 (A wfus § afus eI T
g qAEd wYr wfza #r qrAd
wwy, aM faasc, & @ F5 )

21. g W A qZAMWT §
g g7 3@ wgar 1 gw framwAs
sl # fAar #79 § AR we
gifaw #3790 94 ufy gFe w74
¢ g wfc agt g Q& wwar &
FZg FAN FAq A €T F g
# gfr 3o &g vow gu fad 3
ERIE AN GRS A A
T W@y & fF wfia AR
IgE A S mwwama fGm @A)
faadt qrifee gmt wwm W@ A
N F, I @ qvg W faar ey
W ¥ www fen smom oS
e ¥ fan @y wgE oww@
qafy ey WA &9 # Oor-wreT
g Wil &g quWeT ¥ € O
W 1A AR qEF AAT AT qw
afgdl Wit T mEwEsar gERy
g8 0w g A Ay
wWEE g AW AT & A s
FU-F 9T df SR | W § i
i fs d9g & aweor @ @ Afa
9T faT 77 fr faew) qfe sk
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gaffee, sa& du, ywwfw AR
FEFTH @t TEET F &9, T
Fr g ¢ 1 W offefa = faEx
FOF fau e & wer wfagi &
TF qEHEH AET AW R

22, @AY I AraTEi 97 A
QIT FUAT AT gAT § | AT AT
F gl Fr AT A F fAw 0w
qaEGia T GAAT 9T FTH &Y 3T &
F 1964 H 1969 IF FAM |
TR FugEr qu fedad wr
Agre W gfagrear fear o @ 0
1A a9 q34 AT wrEAw dasfat
fagar am@ dare s 9, fogT
e IEIA IGF AT AT AR
fear | gart ¥ ® fas fEar
T R qf® ag gvEA Fgari
g AT TET STRT HIE AR
FT g%, A A FyagE & dqH
Hox w1g ¥gEd g AW
T g g A W ST qgvEar
FTEF | AYAT F AT AT K
farg ot w=w JaTQ M ¥

23 W 9T @Y q IH
% IR afuF @@ oA
W fre@ & @mgat ® gEd
FarT qgr 1 gfqEe AR 7
frdy ot 3w & g @ s
R E AW @, TR qAGT T
#T gUTT T TS § afw wf gw
q7 ZHAT §T A FW IJEET gHEST
T R |

24 ¥ & wIr frwe @
gt & ait wifefm Ao
TR SR | B T &, A TR
o ma favRe s W]
favag fear ¢ fo e feafa ¥ T
g T g 1 @
*T FTH q€ TG T | TWE AT 5
qAUKT GIR-IH T &1 Sifew

(4
AT

™
s
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F47 ArfE qed Tk &1 gaq @ fae
Eic i

25. 3T W7 9 ¥, I W 9,
g7 AT afven & &Y i & aTq gATe
Frey QT & § ) faw f9 A g
AT gAY F1 T wiwmr # faar ¢
FafFert ¥ qfeeT & arg W garR
el § A guTT T8 g |

26. TZART ¥ AFMT WX AZ-
Max gardr fader Afa ¥ qfarr
fagra & | gaTT g ag 37 favaw
@ § & e B awen ¥ fag wify
gy I&0 ¢ 1 gfrar & A 2w fawra A
M7 73 @ § I7% foy a1 g o W
FT ATHAT FAT & | TA FTON F, AR
FTAT g Xl F feaaed @y 2
FNg § W T N Jza]  zfeAor-qF
afera % g€ & IaF g @ A= &
A TzATT N FITATE NE T G E,
& T fagaam #, 399 A3 & fag
EAT FTHIT 7 ag quna fxay § f aex
& A4 A I W wE wEAAT g
T aTfE Tq qHEQT w7 K AHAANAE
& fAs%raT 97 &% g9 Ay 9T W
g {1 e & e A @

27. freet §<ew facaw &1 garges
feren & yu W=t & ®W F, fwo
FrfaT w1 aifqqs  FaTIardr TvaE
g ¥ afaausa & weqw ¥ &7 §F o
g F o qRaw § faeex siawa
Fofv2ezr AT A1AT AH wEgA TeAE § o
AR A@ T A A § 1 wE &
A AR A qg AL WIKT W
arar # 3, ofomgerey S A ¥
qAA-J T 1 T T F T A=_y,
awt @ wiaerd ofteg & ¥5ai3,
T & T W AT F wgrAfew
FErOfaTS S wgrae aar fadw

7=l A WA FTAC €W W &
g7 § f5 W ol Ied oofedr ¥
et 7Y § 1 Ifeaw ¥ wETlyw T
R T, foF T ¥ ey,
I T & dE ® gatey afwg
F waw ferdee & wsefa, famge
F SUF A, FAET F IO AR
T AR S wforE # e we=t
FT &G FIA &1 JFT WY g fyam

28. XX q1aF TIT 9T §5IH HT
arar o fafy Sevartg £ ot faaea,
1964 § g¥fefees s & w43 &
fgaai ot | g m H go &Y
fe a4, for WY, woelt qoerr & wAATC
qa gat ¥ &7 3 I9%T gifew @y
far

29: EATT q&F Igfaamars &
g fadnt §; wafaw wame, areer o
Ffaar & wrardy o% gH adr qu gg
0 W § 5 w1 g g # vfeq w1
are WY (¥ o

30. freX a aifgga  aaTIaTdy
TR &9 AT 9TaR A T &
frameror qx #3 34 2w A qra A
A 2 F A7 o gifEE wamE g,
TE T A1 w7 547 & 5 g7 20§ Aoy
AT FaFT FAqT ¥ fog 7 agwrAAT

31. WE & 77T LW wT AT qEAAT
wfga & gar 3% w7 frewosy
*1 Aqex waTT w=AY § fpar o e &
AN A gFar WK OF a3 w oM
T €T 74T I TF ATH FT AT qa@
foren fe 21 & s g7 A A aa
UL S

32 #Eg & amex 22 faw & far
< wTeEY faqe 7T 1 A &
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¥ WY Y faq GO qTAA AT ATEA
I aEeAE —

(1) v *Y s w1 faw

(2) w#d (swew) fa= o

(3) s frafe  fagmor
(wwnew) faer

(4) v 2w (swiew) fae

(5) wfew wifm gawxar @
fa=

(6) - T woz faw |

(7) =ma=-fearf 3o (fafaw)
e fae |

(8) ¥ faw

(9) wma-w (wwew) fa=r

33. 1965-66 & faeitg ad ¥
WIE R & W30 & g w7
T ST FTIRF qTHA TRAT AT |

34. HEY WAV, WG A
TF w7 e ww § W S O
T X WY T AW KT T |
% W guEErr e w1 faew
AR g & gak 3 & amg s W)
Tgaw &1 faware gardy Hify ® g
&\ T W FET AR § g /A /A
¢ AT gard wied avw gET A g
g a% T & fog T R Wk @
favare ¥ |79 A T FT TG-NLHT
FETL

12.18 hrs.
RE: ADJOURNMENT MOTIONS
(Procedure)

Shrimati Renu Chakravartty (Bar-
rackpore): May I now ask you what
is going to happen to the adjourn-
ment motion on the failure of the
Government regarding the language
question? You have sent a note say-
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ing that the matter is under the con-
sideration of the Speaker. I would
urge you to allow this adjournment
motion to be moved now.

Shri N. C. Chatterjee (Burdwan):
I shall join her in this, It is a very
vital matter. ‘The Prime Minister has
written to me that it could be debated
on the President’s Address, That will

not be proper. It should not be
diluted.
Mr. Speaker: The hon. Members

would kindly recall the decision that
this House had taken in 1962. We
had decideq that all notices received
on the day when the President’s Ad-
dress is delivered will be taken up on:
the next day; the condition regarding
urgency would be waived. They
would be considered on the next day
and not on the day when the Presi-
dent’s Address is delivered to Mem-
bers of both the Houses. The
House haq agreed to that procedure.
If we have to make a change in that,
that will be seen afterwards. The
adjournment motiong that have been
tabled and in respect of which noti-
ces had been given will be taken up
tomorrow.

Shri Hari Vishnu Kamath
(Hoshangabad): May 1 submit in all
humility one thing with due defe-
rence to the decision that was taken
by the House in 1962?

The rules of procedure which gov-
ern the conduct of business are
silent on the point. They refer to the
discussion on the President’s Address
and other cognate matters, but there
is no prohibition in any of the rules..

Mr, Speaker: I would submit to the
House that I have not relied upon
any particular rule. and Shri Kamath
also says that there is no prohibition.
I had agreed there, and, therefore,
last time I had said that we might
establish a convention, and the House
had agreed to it. Therefore, we have
established that convention, and I
think the House will now try to
observe that If we want to change
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Bills

it, that would be a different matter.
and that can be taken up afterwards.
But this time at least, we might go
on with the convention we are having.

Shri Hari Vishnu Kamath: May I
request again that i case a decision
has been taken once and for all in
1962 with regard to this particular
matter, the relevant rule might be
amended?

Mr. Speaker: We shall consider that
also.

Shri Hari Vishnu Kamath; Do I
take it as an assurance that the ad-
journment motions given notice of by
us for today on the tragic distur-
bances in Madras would be taken up
tomorrow?

Mr, Speaker: All notices that have
been given for today would be taken
up tomorrow.

Shri Hari Vishnu Kamath: But
then, there is another matter to
which I would like to refer, and I
hope you would permit me to raise it
after the Secretary has laid the Bills
on the Table of the House....

Mr. Speaker: He had wagreed (o

Shri Hari Vishnu Kamath: I am not
talking about this one, but there is
another matter......

Mr. Speaker: After this has been
completed, he can raise it.

12.21 hrs.

PRESIDENT’'S ASSENT TO BILLS

Secretary: Sir, 1 lay on the Table
the following four Bills passed by the
Houses of Parliament during the last
Session and assented to by the Presi-
dent since a report was last made to
the House on the 24th December,
1964: —

(1) The Official Trustecs (Amend-
ment) Bill, 1964.

(2) The Appropriation (Railways)
No. 3 Bill, 1964.

Table

(3) The Indian Tariff
ment) Bill, 1964.

(4) The Repealing and Amending
Bill, 1964.

1 also lay on the Table copies, duly
authenticated by the Secretary of
Rajya Sabha, of the following eleven
Bills passed by the Houses of Parlia-
ment during the last Session and as-
sented to by the President since o
report was last made to the House om
the 24th December. 1964: —

(Amend-

(1) The Industrial Disputes (Am-
cndment) Bill, 1964.

(2) The Food Coroprationg Bill,
1964.

(3) The Anti-Corruption
(Amendment) Bill, 1964.

(4) The Slum Areas (Improve-
ment and Clearance) Amend-
ment Bill, 1964.

(5) The Hindu Marriage (Amend-
ment) Bill, 1864.

(6) The Provisional Collection of

Laws

Taxes (Amendment) Bill,
1964.
(7) The Essentia] Commodities

(Amendment) Bill, 1964.

(8) The Prevention of Food Adul-
teration (Amendment) Bill,
1964.

(9) The Payment of Wages (Am-
endment) Bill, 1864.

(10) The Standards of Weights and

Measures (Amendment) Bill,
1964.

(11) The Foreign Exchange Regu-
lation (Amendment)  Bill,
1964.

12.22 hrs.

PAPERS LAID ON THE TABLE

STATEMENT SHOWING POLITICAL COTRI-
BUTIONS MADE BY COMPANIES

The Minister of Finance (Shri T. T.
Krishnamachari): I beg to lay on th»
Table a statement showing political
contributions made by companies dur-
ing the period from middie of 1961 to
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[Shri T. T, Krishnamachari]

the 15th September, 1964. [Placed in
Library See No. LT-3756/65].
INCOME-TAX (AMENDMENT) ORDINANCE

The Minister of C i
and Parliamentary Affairs (Shri Satya
Narayan Sinha): I beg to lay on the
‘I'able a copy of the Income-tax
(Amendment) Ordinance, 1865 (No. 1
of 1965) promulgated by the President
on the 6th January, 1965, under pro-
visions of Article 123 (2) (a) of the
Constitution. [Placed in Library. See
No. LT-3759/65].

tivns

RuLes UNDER UNIVERSITY GRANTS
ComMMISSION ACT

The Deputy Minister in the Ministry
of Education (Shrimati Soundaram
Ramachandran): On behalf of Shri
M. C. Chagla, I beg to lay on the
Table a copy each of the following
Rules under sub-section (3) of section
25 of the University Grants Commis-
sion Act, 1956: —

(i) The University Grants Com-
mission (Terms and Condi-
tions of Service of Employees)
Amendment Rules, 1964, pub-
lished in Notification No.
G.S.R. 1255 dated the 5th
September, 1964

[Placed in Library. See No. LT-
3751/65.1

(ii) The University Grants Com-
mission (Disqualification. Re-
tirement and Conditions of
Service of Members) Amend-
ment Rules, 1964, published
in Notification No. S.O. 3586
dated the 10th October, 1964.

[Placed in Library. See No. LT-

3758/65.1
PROCLAMATION BY PRESIDENT UNDER
ARTICLE 356 OF THE CONSTITUTION
VARYING PROCLAMATION  ISSUED
EARLIER IN RELATION TO STATE OF
KerALA

STATE LxGISLATURE (CONTINUANCE
or use oF ENaLisH LANGUAGE)
Acr

The Deputy Minister in the Ministry
of Home Affairs (Shri L. N. Mishra):
On behalf of Shri Hathi, T beg to lay
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on the Table a copy each of the fol-
lowing papers: —

(i) Notification . No. G.S.R. 119
dated the J&th January, 1965,
publishing the Proclamation
issued by the Presiden; under
article 356 of the Constitution,
varying the Proclamation
issued on the 10th September,
1964, in relation to the State
of Kerala.

[Placed in Library. See No. LT-

3760/65.]

(ii) The Kerala State Legislature
(Continuance of the use of
English Language) Act, 1965
(President’s Acy No. 1 of 1965)
under sub-section (3) of sec-
tion 3 of the Kerala State
Legislature  (Delegation of
Powers) Act, 1964.

(Placed in Library. See No. LT-

3761/65.]

ANNUAL REPORT OF NATIONAL RESEARCH
DevELOMENT CORPORATION OF INDIA

Shrimati Soundaram Ramachandran:
I beg to lay on the Table a copy of
Annual Report of the National Re-
search Development Corporation of
India, for the year ending the 3lst
March, 1964, (English and Hindi ver-
sions) along with the Audited Ac-
counts and the comments of the
Comptroller and  Auditor-General
thereon, under sub-section (1) of sec-
tion 619A of the Companies Act, 1956.

[Placed
3762/65].

in Library. See No. LT-

12.24 hrs.
PRESS COUNCIL BILL

RePorRT OF JOINT ComMMITTEE

The Deputy Minister in the Ministry
of Information and Broadcasting (Shri
C. R.Pattabhi Raman): I beg to lay
on the Table a copy of the Report of
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the Joint Committee of the Houses on
the Press Council Bill, 1968.

PAPER LAID ON THE
TABLE—contd.

NoTIFICATION UNDER BENGAL FINANCE
(SALES TAx) ACT AS IN FORCE IN
DeLmx

The Deputy Minister in the Ministry
of Finance (Shri Rameshwar Sahu):
I beg to relay on the Table a copy
of Notification No. F.4(33)/62-Finance
(E) published in Delhi Gazette dated
the 17th September, 1964, under sub-
section (4) of section 26 of the Bengal
Finance (Sales Tax) Act, 1941, as in
force in the Union Territory of Delhi
[Placed in Library. See No. LT-
3762/65].

FRESS COUNCIL BILL—contd.

EVIDENCE BEFORE JOINT COMMITTEE

The Deputy Minister in the Ministry
of Information and  Broadcasting
(Shri C. R, Pattabhi Raman): T beg
to lay on the Table a-copy of the
cvidence tendered before the Joint
Committee of the Houses on the Press
Council Bill, 1963.

12.26 hrs,

STATEMENT RE. FOREIGN EX-
CHANGE SITUATION

The Minister of Finance (Shri T.
T. Krishnamachari): Mr. Speaker,
Sir, I crave the indulgence of the
House for making this statement on
the opening day of the Parliament as
I wish to take Honourable Members
into confidence, at the earliest oppor-
tunity, about the extremely difficult
foreign exchange position in  which
we find ourselves at  present. Our
foreign exchange reserves have decli-
ned more or less steadily during the
current fiscal year. Some dec'ine
during the months of April-Septem-
ber, when export receipts are usually
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low, is a normal feature of our
balance of payments. The decline in
reserves during April-September 1964,
however, was almost twice as large
as in the same period of 1963. What
1s even more disturbing, the decline
in reserves has continued during the
past 4 or 5 months when we should
normally be gaining reserves in order
to mect the requirements of the com-
ing lean geason for exports. On
February 12, 1965, the foreign assels
of the Reserve Bank stood at about
Rs. 79 crores. As Honourable Mem-
bers are aware the Reserve Bank is
required to hold ag 8 minimum
Rs. 200 crores of reserves in the
form of gold and foreign securities.
The Reserve Bank has been able, in
fact, to abide by this requirement for
some time only on the basis of a
transfer to the Bank of gold which
the Government hadq acquired over
the years.

2. The recent decline in reserves js
the result of a variety of factors. In
view of shortages of foodgrains in
the country and the pressure on
prices, we have had to provide for
larger imports of food and fertilizers
against free foreign exchange. Pay-
ments on account of defence imports
have also been increasing; and we
have had to provide for larger re-
payment obligations in respect of the
growing volume of our indebtedness
mbroad. While exports have been
rising, the increase this year has not
been as large as in 1963-64; and it has
not been reflected fully in the receipt
of foreign exchange. A part of the
increase in exports has been fo coun-
tries with whom settlements in trade
and pavments are made in rupees.
and bring, therefore, no free foreign
exchange. There is reason also to he-
lieve that export earnings have been
slower in coming because of higher
interest ratcs elsewhere. A part of
the decline in reserves may, therefire.
be short-term in character and may
be expected to reverse itself gver the
coming months. Even so. Honourable
Members would  appreciate  that,
given the low level to which reserves
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‘have already fallen and the require-
ments during the coming months, the
adoption of all possible remedial
.measureg cannot brook any delay.

3. First and foremost, we have to
reduce inflationary pressures in the
economy. The strictest fiscal and
monetary discipline has to be observ-
ed in the interest both of stability of
prices and of improvement in  the
payments position. The Budget of
the Central Government for the year
1965-66 will be announced ten days
from now, and I do not wish to say
anything about this at this stage. But
it is clear that the financial operations
of the Central and State Governments
as well as those of public and private
sector enterprises will necessarily
‘have to be guided by the over-riding
consideration of avoiding inflation. I
have taken this up with the State
‘Governments and I have no doubt
that in the present grave situation I
can count on their  whole-hearted
cooperation.

4. On the monetary side, several
measures have been taken during
‘the past year to bring about orderly
increase in interest rates and to
slow down the pace of menetary ex-
.pansion. The Reserve Bank has just
announced further measures to this
end. The Bank Rate hag been in-
creased from 5 per cent to 8 per cent
Coupled with this, the terms govern-
ing the rates at which scheduled
banks are eligible to borrow from the
Reserve Bank have been made stiffer.
Banks will be able to borrow at the
Bank Rate only when their net liqui-
dity ratio comes to 30 per cent or
more ag against 28 per cent at pre-
sent. The borrowing rate of the in-
dividual scheduled bank will increase
‘by 1} per cent for every 1 per cent
decline in its liquidity ratio below 30
perecent,

5. The Reserve Bank has also taken
steps to make appropriate changes in
other interest rates in the economy.
“Thus, banks have been asked to raise
‘the interest rates on their term de-
.posts as well as savings bank deposits.
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The ceiling limit to the lending rates
of banks has been raised from 9 per
cent to 10 per cent. The Reserve
Bank lending raie to cooperative
banks would also now be higher by
1 per cent. Appropriate changes in
other interest rates, including those
paid and charged by Government
and other financia] institutions, are
also being made. These measures
should limit the expanson of bank
credit and bring about an appreciable
reduction in inflationary pressures in
general by encouraging a greater flow
of savings and a greater sense of eco-
nomy in the use of scarce capital re-
sources. The Reserve Bank will
watch carefully the expansion of
credit and money supply in the eco-
nomy in the light of genuine require-
ments of growing production and will
take whatever further measures that
might be necessary in this regard.

6. In the present foreign exchange
position, we have also to take every
possible measure to bring about the
utmost economy in imports, Import
allocations for the current half year
have already been reduced. How-
ever, some financial restraint for
bringing about greater economy in
imports is also necessary. I propose,
therefore, to take advantage of the
powers already available for this
purpose. A notification i being
issued to levy a regulatory customs
duty of 10 per cent of the value of im-
ports on all imports with the excep-
tion of foodgrains, fertilizers, pesti-
cides, books and accessories for fami-

ly planning. This notification  will
come into effect immediately.

7. We propose to review all com-
mitments for Government impor:s

against free foreign exchange with a
view to achieving all possible eco-
nomies in this regard. Import al-
locations in furture will have to be
based strictly on the success of the
measures that we are now taking in
bringing about a quick improvement
in our reserves.

8. The Aid-India Consortium orga-
nised by the World Bank is to meet
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in Parts towards the middle of next
month to consider our requirements
of assistance during the coming year.
In view of our difficult payments po-
sition and the continuing shortage of
imported raw materials and compo-
nents, we propose to request the Con-
sortium for maximum possible assis-
tance for financing non-project im-
ports and for providing immediate
relief to our balance of payments in
<other ways.

9. Our export performance over the
past two or three years has been a
matter of some satisfaction. Given
our needs, however, we have to make
even more strenuous efforts to pro-
mote a further increase in exports.
Higher exports inevitably imply some
sacrifice of domestic consumption and
investment. But in the context of our
difficult foreign exchange situation,
larger exports must take precedence
over domestic requirements, however
urgent, We shall continue, therefore,
to explore all possible avenues for in-
creasing our export earnings. We are
reviewing all our export promotion
measures With a view to take what-
ever additional steps that may be
necessary to ensure g continuing in-
crease in export earnings. Import
entitlement licences against exports
will be increasingly related to actual
receipt of export earnings.

10. The measures we are now tak-
ing will take some time before their
full effects are realised. In the
meanwhile, it will be necessary for
us to have some support from outside
to tide over our immediate difficul-
ties. I have, therefore, authorised
our Executive Director on the Board
of the International Monetary Fund
10 request that institution for a stand-
by credit to the maximum extent pos-
sible. 1 cannot emphasise too  st-
rongly that accommodation from the
International Monetary Fund is avail-
able only for meet'ng short-term
difficulties, We have large outstand-
ing repayment obligations amount-
ing to 200 million dollars to the Fund
in respect of the drawings we made
at the beginning of the current Plan
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period. Any accommodation that we
may get from the Fund now will aiso
have to be repaid over the next few
years. Efforts to strengthen our ba-
lance of payments by  utmost fiscal
and monetary discipline as well as by
vigorous export promotion and eco-
nomy in importg will have to be
maintained, therefore, over a number
of years and indeed reinforced from
time to time in the light of prevail-
ing circumstances. It is only by con-
tinuous attention on the highest prio-
rity basis to this task of improving
our payments position that we can
avoid in future the kind of critical
situation in regard to foreign ex-
change that we have faced so often
in the recent past and are facing once
again at the present moment. I have
every confidence that Honourable
Members woulq extend to the Gov-
ernment utmost co-operation in this
task of restoring and preserving the
external viability of the economy.

RE: PRESIDENT'S ADDRESS

12.34 hrs.
Shri Hari Vishnu Kamath (Hosh-
angabad): Mr. Speaker. Sir, I rise

with considerable trepidation, but I
think that on this unique occasion
when both Houses have had the Ppri-
vilege of listening to the President's
Address, this point should be cleared
once and for all. All of us listened
cerefully, patiently ang intently to
the President’'s Address. It was how-
ever distressing at certain points, at
certain stages, to hear the President
slur over some phrases and perhaps
omit certain words.

Mr. Speaker: Should we refer to
these things?

Shri Harl Vishnu Kamath: That is
why 1 said ‘with some trepidation’.
But may | invite your attenton—I
am not a stickler for rules or articles
of the Constitution. 1 know there was
some disability—to article 87 of the
Constitution which lays down and
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provides that the President shal] de-
liver the Address. It would have
been perhaps much better if, in these
circumstances, the President’s Address
in the English language also, had been
read out or delivered as it was done
last year. I remember that the same
dificulty came in, I would, therefore,
request you to say  whether
in terms of the articles of the
Constitution, it will be held, inspite
of what has happened, that the Presi-
dent has delivered the Address in the
English language also. We wish him
a speedy recovery, and I hope his
health will be resorted to normalcyere
long.

Mr. Speaker: The intention is that
after such a solemn inauguration, we

should not enter into any controver-
sial matters.

35

Shri Hari Vishnu Kamath: It is not
controversial.

Mr. Speaker: Let us not disagree
on any points at least for today.

Shri Hari Vishnu Kamath: There is
no disagreement.

Mr. Speaker: I may differ with Mr.
Kamath's interpretation; I would not
like to disagree with him on this day
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Armed Forces (Special 36
Powzrs) Continuance
Bill
at least. Everything can be said

when the Address is being discussed.
We wil] take it up and Mr. Kamath
can raise it then.

12.39 hrs.

ARMED FORCES
WERS)

(SPECIAL PO-
CONTINUANCE BILL*

The Minister of External Affairs
(Shri Swaran Singh): Sir, I beg to
move for leave to introduce a Bill to
continue the Armed Forces (Special
Powers) Regulation, 1958 for a fur-
ther period.

Mr. Speaker: The question is:

“That leave be granted to in-
troduce a Bill to continue the
Armed Forces (Special Powers)
Regulation, 1958 for a further pe-
riod.”

The motion was adopted.

Shri Swaran Singh:
duce the Bill.

12.40 hrs.

Sir, 1 intro-

The Lok Sabha then adjourned till
Eleven of the Clock on Thursday,

*Published in the Gazette of India
dated 17-2-85.

February 18, 1965/Magha 29, 1886
(Saka).
Extraordinary Part II, Section 2,
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